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MR, SPEAKER: Let ug have a half-
an-Hour discussion on this.

SHRIMATI SHEILA KAUL: That is
all right.
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sl fesam & Sad are fRar gl
g o fegwdt sirmam wesige v@AT |
News item captioned “Fiends of
Deaths and Drugs” and ‘“The
Drugging of Bombay”

*163. SHRI BAPUSAHEB PARU-
LEKAR: Will the Minister of
HEALTH AND FAMILY WELFARE
be pleaseq to state:

(a) whether Government’s attention
has been drawn to two articles pub-
lished in Blitz dated 3rg .and 10th
October, 1981 entitley “Fiends of
Deathg ang Drugs” and “The Drugging
of Bombay” regarding the smuggled
illicit sale ang use of Charas, Ganja
and other narcotics on a mass scale;
and

(b) if so, the preventive measures
taken or proposeq to be taken to
eradicate this evil anq apprehend the
culprits responsible or guch offences?

.THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FA-
MILY WELFARE (SHRI NIHAR
RANJAN LASKAR): (a) ang (b). Yes,
Sir, The matter largely falls within
the purview of the State Government
of Maharashtra. The State police are
already seized of the matter ang have
initiateq appropriate action to prevent
the illicit trafficking in narcotic drugs.
It is reporteq that they have detected
so far 35 cases of trafficking in nar-
cotic drugs involving 38 persons and
have seized 234 gramg of Charas, 210
grams of Ganja and about 21 gtams
of morphine since Januaty, 1981,

SHRI BAPUSAHEB PARULEKAR:
Mr, Speaker, Sir, the question relates
16 the death’ of hundreds of youths in
the country caused by the consumption
of smuggled narcotics and sale of
these smuggled goods to the students
in the educational institutions, I fail
to understand how thig is a State
subject. The question has been
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disposed  of by saying that it
is mainly a State subject. The
article.  which is a very long oOne,
which 1 have mentioned in my ques-
tion, gives in detail about this and the
deaths caused. I will not go into that.
I believe the hon. -Minister through
both the articles which I have men-
tioned here. Many questions have
been posed in this particular article
and I expected answers to at least
some of the questions. It is in this
background that I would like to ask a
specific question. I want to know
whether it is a fact that one Shri Sam
Biryani who is described as a drug
king in the country is sending hund-
reds of youth to their death through
drugs, and these drugs are being sold
through his brilliantly organised net-

work of agents who include men and’
women of Germany, France and Bri-

tain wanted by Interpol for crimes
ranging from trafficking in drugs to
murder, and whether it is also a fact
that a gang of unemployed youths from
London is indulging in selling these
articles by a gang which is known as
Birmingham Gang, and they are giv-
ing and selling these drugs to youths
because of which many students in the
country have died specially in Goa,
Bombay and Delhi. All this has been
referreq to in this particular article by
making local inspection by the special
editor.

SHRI NIHAR RAJAN LASKAR: I
have already said in my main question
that thig ig mainly the concern of the
Government of Maharashtra, their
Excise and Police Department, who
are responsible for detecting it and for
any violation of the dangerous Drug
Act 1970, which regulates possession
manufacture and sale of narcotic

drugs. We have asked for all the de-

tails from the Maharashtra Govern-
ment and they are seized of the
matter, and already I have said in
answer to the majn question that they
have detected cases and arrested a
few persons.

SHRI BAPUSAHEB PARULEKAR:
My question was with reference to the
country as a whole which I have men-
tioneq in that particular article,

DECEMBER 3, 1981
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MR. SPEAKER: He is concerned
about the  well . 'being of our future
generation. We are.all .rather con-
cerned about it.” Is the Government
taking a serious note of this drug
trafficking” and everything?

SHRI NIHAR RANJAN.LASKAR!
It is really a social probiem.

MR, SPEAKER: It js'a criminal
problem, "

SHRI NIHAR RANJAN LASKAR:
It was a problem with us, it is mainly
the problem with the developed coun-
tries. But withthe spread of education
and other things, our country is gradu-
ally moving towards that. We are
taking action on that. In fact, our
Ministry has formed an expert com-
mittee.

HEAE AP : WiTT WA T
wfaet ot & forar ar - famr qrgrr
am g, g Awd F fegadh

SHRI BAPUSAHEB PARULAKAR:
In view of what has .been published
in that particular article and in view
of the confessions which are given
there by the persons who are running
this den may I know, whether the
Government propose to launch any
anti-drug crusade in order fo end this
horror of a virtual drug epidemic,
and whether the Government- propos-
es to hold an enquiry by a commis-
sion headed by a High Court Judge
so that we can gstop all this? We
cannot leave it to the States.

SHRI NIHAR RANJAN LASKAR: 1
have already stateq that .this mainly
concerns. the Ministry of Finance.and
the Ministry of Finance who is sitting
here, If he puts a different question
addressed to him he will answer it.
But the fact js that the State Govern-
ment was asked to send a report.
We are still awaiting a full report
from them, : ] :
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MR. SPEAKER. That is a rfugges-
tion . He will consider,

o) fore wwee Tog 3w ;. asa
agrRn43A T AgH SEFE g
g1 g ud wgEQW WA B\
asr 9wy AN afag |

SHRI NIHAR RANJAN LASKAR:
We will look into whatever the hon.
Member has said.

DR. VASANT KUMAR PANDIT:
This is not the first time that this ques-
tion has been raised in his House. This
is not the first time we have been
thinking about it, This is a chronic
and serious case, I would like to know
whether the Government is serious
about it, and if so whether there will
be a co-ordinating board of the Minis-
tries of Health, Education, Home
Affairs and Finance. This article men-
tions new routes taken by Smugglers
from China, Japan and Hong Kong for
trafficking in these- dangerous drugs.
This has opened up new vistas. Be-
cause of the Afghan War the tradi-
tional routes have been closed. Now
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the entire trafficking to the West goes
through India. Is it not a fact that in
recent years this drug addiction has
increased ang the traffic in drugs has
also increased, and if so what definite
steps the Government plans to take
against these two things?

SHRI NIHAR RANJAN LASKAR: I
agree with the hon. Member that the
trafficking through India has increas-
ed,

PROF. N. G. RANGA: Therefore,
you accept his suggestion.

SHR] NIHAR RANJAN LASKAR:
We are taking steps.

AN HON. MEMBER: What are the
steps? Are you taking the steps sug-
gested?

SHRI NIHAR RANJAN LASKAR: I
can tell the hon. Member some of the
steps which we are taking. At all the
international airports, special teams of
intelligence officers have been posted.
The Directorate of Revenue Ioteili-
gence, which is the apex intelligence
organisation to prevent smuggling has

a Narcotic Cell to maintain liasion
with the several intelligence agencies.
It is also proposed to set up dog squ~-
ads to detect these crimes on the lin-
es in force in gevera] foreign coun-
tries to detect concealrhent of narco-
tic drugs in passenger baggages.

DR. VASANT KUMAR PANDIT:
What are the concrete steps which
have been taken? Do you coordinate
all departmental activities?

MR. SPEAKER: Shri Chintamani

Jena.

Advantages and Performance of
‘Mini Oral Pill’

*164. SHRI CHINTAMANI JENA:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether it is a fact that the
Indian Council of Medical Research
has developed a Mini Oral Pill that
containg a very low dose of hormones





